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_FINAL SENITORITY LIST OF ASSISTANT LEGAL OFFICER/LEGAL ASSISTANT GRADE I IN
. THE LAW DEPARTMENT AS ON 01 08 2021

dt.07.03.2013

Qualifi catron ' Date of Date of ' '
‘ Date of Advice Appointment : Date of
S:;N Name& Designation | g4y, N Date |Order No.&Date| ENtVin E"t?; thaw Retirement | = Remarks
_ Educational]  Special _ Service ep
—; 2 3 4 5 6 7 g 9 11 12
ASSISTANT LEGAL OFFICER
. SOM, Enrolled G.0.(MS)No. . ‘
1 |Smt Bhavanas. 02.02.1983 |LLB,LLM |  asan 1322013 | 35/2013/Law [06.3.2013 [06.03.2013 |28.02.2039
Bhasl : ' Advocate dt.25.02.2013
BA LB |SOM, Enrolled| G.0.(MS)No. 1 O Sepdtationn |
2 |Sri. Abdul Vahab 1.8 | 17.3.1973 | Jpr asan  (13.022013( 352013/Law [7.03.2013 [7.03.2013  (31.3.2029 Bench
Advocate dt.25.2.2013 Ermakiiom
SOM, Enrolled ~ - G.0.{MS)No. .
3 |Sri. Rajmohan L 19.04.1971 | B.A, LLB. asan  113.02.2013| 352013/Law [04.03.2013 (04.03.2013 |30.04.2027
_ Advocate dt.25.02.2013
Kerala Police _
| BSc Lip. | onual Test, | G.0.(MS)No. | | On other duty in
4 [Smt Sindhu S 21.02.1971 P26 L5 Son |13:02.2013| 35/2013/Law 08.01.2001 [07.03.2013 |28.2.2027 | the Forest Head
LLM Test, SOM, | dt25.02.2013 | g Quarters
| Enrolled as an e
Advocate -
' SOM, Enrofied | G.0.(MS)No. On other duty in
5 |Sr. Rajkumar V 31.5.1971 |B.SC,LL.B asan. 113.02.2013| 35/2013/Law (04.03.2013 |04.03.2013 [31.05.2027 the Law Wing,
' » Advocate ‘ | dt.25.02.2013 New Delhi
: - |soM, Enrolled G.0.{MS)No. |
6 |Smt. Nisha K 20.10:1977 {B.SC LLB asan  [13.12.2013| 35/2013/Law [07.03.2013 [07.03.2013 [30.10.2033
Advocate :
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SIN Qualification . . Date of Date of
Name& Desi ; Date of : Advice | Appointment : L Date of ,
0 esignation Birth Date Order No.&Date gntng in Entrg thaw Retirement Remarks
Educational|  Special | ervice vep R
1 2 3 4 5 6 7 8 9 11 12
Smt. Asha Sadasivan | 16.6.1976 |LLB Acct Tesi L) 25.3.2013 | 91/2013/Law |11.4.2005 [22.06.2013 |[30.6.2032
- Test( dt.04.06.2013
g SOM, Enrolled | G.0.(MS)No. - \
Smt. Sindhu V.S 2141981 |B.SCLL.B as an 26.3.2013 | 67/2013/Law [29.04.2013 {29.04.2013 |30.4.2041
- Advocate P dt.20.4.2013
9 . ) SOM, Enrolled - G.O.(MS)No.
Sri. Adeep Anwar 01.07.1978 |LLB - as an 20.04.2013( 80/2013/Law |15.5.2013 |15.5.2013 31.7.2038
‘ Advocate dt.07.5.2013 ‘
10 . SOM, Enrolled G.0.(MS)No.
Smt. Anitha. V.G 30.05.1981 |LL.B, LL.M as an 20.04.2013| B80/2013/Law [13.5.2013 [|13.05.2013 [30.5.2041
~ Advocate dt.07.05.2013 ‘
SOM,
. " _ ' ; Acct. Test (L), G.0.(MS)No. ‘
Sri. Balarajan. B 15.05.1969 |{B.A,BL Acct Tes (H), |05.06.2013| 98/2013/Law [14.3.2012. |26.06.2013 131.5.2025
c Enrolledas | dt.17.06.2013. ©
Advocate '
Sri. Sree Reniith . |50M, Enrolied G.0.(MS)No. o
M.C Y| 15.03.1078 BA B asan | 0562013 | 98/2013/Law [27.06.2013 [27.06.2013 [31.3.2038 -
) ' | Advocate dt.17.6.2013 - -
Sri ' _ SOM, Enrolled G.0.(MS)No. . On deputation as
ri. Keshavan. A.P 551973 {B.A,LLB as an 05.06.2013| 98/2013/Law }[26.06.2013 |26.6.2013 31.5.2033 Secretary, TLSC,
Advocate dt.17.6.2013 Hosdurg
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Qualification i | Dateof Date of | ‘
SI.N : o Date of Advice | Appointment " : Date of
o |Name& Designation Birth : Date |Order No.8Date| ENtryin Entrg lntLaw Retirement Remarks
: , | Educational Special | : K 7 Service ep T
- 5 3 4 5 5 7 8 B 11 12
, ‘ - SOM, - ‘G.O.(MS)No. ' "
B.Sc, LLB, : - : . | On deputation in
14 {Smt. Devya. S. Nath | 06.03.1977. = |Enrolled as an| 4.07.2013 | 121/13/Law |22.07.2013 |22.07.2013 |31.03.2037 :
e R L Advocate | - | dt15.07.2013 ' the KSHRC
1o e | SOM, o] GO(MS)No. L . "~ | on deputation in |
15 Sm‘;, Mary. Rachel 01 .06.19?4.. LLB Enrolied as an 4.07.201‘3‘ | 121/13/Law 22;07.2013 22.07.2013 |30.06.2034 the KSHRC
) i ‘ : Advocate ) dt.15.07.2013 .
| DOM, VOM, ,
Acct. Test' (L - . ‘ :
e - o G.0.(MS)No. ]
16 {Sri.Mathew Joseph 16.5.1976 |M.A LLB 13.8.2013 162M13/Law |17.7.2006 [8.10.2013 31.05.2032
Enrolled as an dt 26.08.2013
' Advocate, S
'Revenue Test
— o lsmaill . ' SOM, Enrolled .G.0.(MS)No. o o
7 (S Mohammed Ismal) 24 05,1072 |B.Se, LLB |  asan  |26.00.2013| 182/2013Law [21.10.2013 |21.102013 31.05.2032.
LS | \ |  Advocate dt.9.10.2013 | . ' o
SOM, Enrolled | G.O.MSNo. | S
18 1Smt. Anju C.S 01.05.1977 |B.Sc, LLB asan 26.09.2013| 182/2013Law [11.10.2013 |11.10.2013 - {31.05.2037 .
|- ‘ Advocate © | dt.9.10.2013 : . -
. . S . ' ‘ On deputation in
| | | SOM, Enrolled GO(MSNo. .| . ‘ s the KSHRC
19 |Smt. Meena N.P 156.05.1975 [B.AALLB. | ' asan NA v 230/2012/Law  [14.11.2012 {14.11.2012° [31.05.2031 {Compassionate
; ‘ ‘ , - | Advocate dt.2.11.2012 - : Employment |’
‘ Scheme) -
SR | B AL LLB SOM, . | GO.(MS)No. S |
20 |Smt. Suchithra B.S 10.03.1980 LLM ' " |Enrolled as an |26.09.2013| 182/2013Law [17.10.2013 {17.10.2013 31.3.2040
‘ ‘ Advocate dt.9.10.2013 o - o
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IsIN | Dateo - Qualification | o Date of Date of :
N ; ; ate of . Advice | Appointment - : Date of
0. ameé Designation | Birth ‘ Date |Order No.&Date Entrx in (EntryinLaw| oo irement an‘_narks
' Educational|  Specia! . Service- Dept ,
1 2_ 3 ] 5 6 7 8 9 11 12
S - | SOM, Enrolled]| . ‘| G.O(MSNo. | : - _
21 Sri. Shaiju R 29.05.1979 E'Lﬁh]}hg% asan |26.00.2013| 182/2013Law |18.102013 [18.102013 |31.052039 | M deputatonin
- o " Advocate ' dt.9.10.2013 ‘ ‘ S
‘ _ _ : : : G.0.(Ms)No. S L '
| 22 [Sri. Manoj K 15.11.1976 |B.A, LLB soM - |6.11.2013 | 2072013/Law [19.8.2005 |06.12.2013 [30.11:2032
- o - - dt25.11.2013 | - '
: - , 1 SOM, Enrolled : G.0.(Ms)No. ' : , ‘ : . o
23.{Smt. Sujitha P.S 10.05.1972. |B.Sc, LLB asan |6.11.2013 | 20772013/aw {27.11.2013 |27.11.2013 [31.05.2082 | Ondepastonin
‘ - Advocate. ' dt.25.11.2013 .
_ : . SOM, Enrolled ‘ G.0.(Ms)No. | . o
24 |Smt. Resmi GR. 31.05.1974 ELsg' MA, " asan . |6.11.2013 | 207/2013Law [15.01.2014 [15.01.2014 |31.05.2034 O"ﬂf:%‘s‘ﬁt;’g in
‘ S I Advocate , dt.25.11.2013 : '
_ : . ' | On deputaion in
o : SOM, - G.O.(Ms)No. . . | ‘. putai
25 [Smt. Reni T.A 11.05.1975 [B.ScLLB |Enrolled asan|30.122013| 10/2014law [6:032014 [6.03.2014 (31052035 | eR¥ Bout
o ~ Advocate dt 18.01.2014 . B
S SRR 1 | G.0.(RbNo. - g
26 |sri Jayakumar PR | 01.01.197¢ |B.COm.  (Enrolled @s anlqy 45 504af qo2014/aw [22.1.2014 |22.01.2014 |31.12,2036
. LL.B Advocate ‘ ‘ !
- jocate dt 18.01.2014 | |
27 o " |SOM, Enrolled .| G.O.(Ms)No. ,
Sri. Suhail R | 11.05.1983 [BAL, LL.B asan  |31.01.2014| 25/2014law |24.02.2014 "|24.02.2014 {31.05.2043
o ‘ : - Advocate dt.18.02.2014 : ‘ :
4




'Qualiﬂcation .- . Date of - Date of - '
SLN . Date of T Advice Appointment . ) Date of
o Name& Designation Birth Date |Order No.&Date| EMFYIn Entrg mtl..aw Retirement Remarks
: Educational|  Special _ Service ep S
1 2 3 4 5 6 7 8 9 11 12
. | Boom.  |SOM. Enrolled G.0.(Ms)No. ‘ - On deputaion
28 |Sri. Aananth N.B 3.02.1977 : as an 31.01.2014| 25/2014Law |21.02.2014 [21.02.2014 [28.02.2037 ,
LLB, LL.M Advocat ‘ 4t 18.02.2014 Clerks’ Welfare
' e T Fund Committee
thilekshmi SOM, Enrolled | G.O.(Ms)No. .
g {Smt. Jyothilekshmi 1} 44 05 1975 |BAL, LL.B asan  |31.01.2014| 25/m014law |24.02.2014 [24.02.2014 [31.05.2035 -
cs Advocate - dt.18.02.2014 .
0 Meo - On sepuaton o
30 |Smt. Priya Krishnan | 05.02.1977 {LLB, MBA asan 7.03.2014 | 45/2014Law |26.03.2014 |26.03.2014 [28.02.2037 Beneh.
Advocate dt.22.03.2014 Ernakulam
: : ‘ B.Sc LLB SOM, Enrolled -G.0.(Ms)No.
31 |Sri. Sethu P.B 02.04.1976 |\ == as an 7.03.2014 |  45/2014Law {27.03.2014 |27.03.2014 |[30.04.2036
T Advocate ‘ dt.22.03.2014
, o G.O(MS) , _
32 {Smt. RaniC.P. | 07.03.1970 |BSc, LLB soM  |NA Ho9T/2014MaW 10532011 {3.07.2014  (31.03.2026
' 03.07.2014
MOP, Acct ‘ ‘
. BA LLB, | Jestib) Mo Y1014 | Ondeputationin |
33 (Sri. Ranjith P.R. 7.03.4975 |2 -5 Enrolied as an [22.07.2014 |, ‘ 23.08.2000 [27.08.2014 (31.03.2031 |the ADR Centre,
LLM {L.aw dated :
- : . Advocate, 13.08.2014 ‘ : . North Paravur
SOM L.
MOP, Acct G.O(MS) .
Test (L&H) No.116/2014/ - '
34 |Sri. Sajjad S 5.02.1984 |LL.B,LLM |Enrolled as an22.07.2014 "~/ .2 | 8.03.2012 [28.08.2014 |28.02.2040
. . Advocate, 13.08.2014
SOM Bhathas
Page 5




SLN " Date of Qualification Advice | Appointment Dateof | Dateof Date of
o Name& Designation Birth Date  |Order No.&Date gntry! in Entr[); thaw Retirement Remarks
7 Educational|  Special ervice ep |
1 2 3 4 5 6 7 8 9 11 12
' Co-terminus as
s @i & Ba ' SOM, Enroiied N eR0taLa e
35 [Sri. Salin S. Rajan 25.05.1976 IM.A LLB asan  122.07.2014( ", d - 25.08.2014 [25.08.2014 |31.05.2036 S t
\ ‘ Advocate w date: _ . e'ctre ary to
13.08.2014 Hon'ble Minister
- for Agriculture
: Smt. Lakeh : SOM, G.0.{MS)No.
3g |Smt. Lakshmi " Enrolled as an 116/2014/Law ‘ .
_ Prathapaq 06.04.1977’_ LLB, LLM Advocate 22.07.2014 dated 20,08 2014 120.08.2014 }30.04.2037
‘ PGDeG 13.08.2014. -
On deputation in
o S SOM, Enrolled G.0.(MS)No. ' : A the KSHRC
37 |Sri. AnilKumar.K 10.3.1975 {B.A.LLB. as an NA 240/12/Law  129.11.2012 {29.11.2012 |31.3.2031 {Compassionate
- Advocate dt.19.11.2012 Employment
' Scheme)
8 |sn R 5.Com, | SOM. Enrolied i6r2014Law
38 1Sri. Renjith Kumar S | 09.12.1970 B as an 22.07.2014) " ooy 20.08.2014 |20.08.2014 131.12.2030.
| Advocate 13.08.2014.
G.O(MS) - _ o
, . ‘ SOM, Enrolied ‘
39 |Sri. Madanan T.V 8.03.1974 |3 20™ asan (3012015 |ho-o2019aW 197 41 2000 103.03.2015 |31.03.2030
Advocate 09.02.2015
- . SOM, Enrolied NoeborsLaw | |
40 |Sri. Pradeep L.P. 15.05.1885 |LL.B, MBA asan = [10.12.2014 dafed 08.01.2015 {09.01.2015 |31.05.2045
| | Advocate 05.01.2015
_ , . G.O(MS)
41 i1Smt. : Enrolled as No.5/2015/.aw
t. Seema P 5.01.1979 (BA LLB an Advocate 10.12.2014 dated 12.01.2915 12.01.2015 |31.01.2039
-105.01.2015

Page 6




Date of

28.11.2017

Qualification i ; Date of ' ' :
: . Date of Advice | Appointment A Date of
SLN! Names Designation | gy - Date |Order No.8Date| =Nty in \EntryinLaw) poyromeny | Remarks
d ‘ : . Educational Special ' ervice ept :
: 2 3. 4 G 6 7 8 9 11 12
o o SOM, Enrolied G.O.(RtjNo. |~ .| Compassionate |-
42 |Sri. Anu Krishnan G 17.09.1989 |BAL LLB as an NA 1368/2013/Law (28.10.2013 |28.10.2013 |30.09.2049 . Empléyment
: y : Advocate dt.19.10.2013 B Scheme
" | SOM, Account
Test (L&H), : ‘
Typewriting ‘4 .
| English (H), | SACN39 | GoMs)No. 158/ ~
43 |Binu S. 27.05.1978 { BA, LLB.| Malayalam dateq | |2017/Law, dated) 14.05.2001 | 06.01.2018 | 31.05.2034
_ . (H), 28 11.2017 22.12.2017
Department U
Test for Legal
Assistants
SOM, .
Typewriting :
. English (H), | SAON3 | Goms) No. . |
44 |Swapna V. S. 01.05.1972 | BA, LL.B. ‘| Malayalam(L)}, dated | 168/2017/Law, | 04.02.2008 | 01.01.2018 | 30.04.2028
: _ ‘ ‘ Computer 28.11.2017 22.12.2017 ,
Word e
" | Processing (L)
, : SOM Enrolled ?gﬁ‘;,gﬁg GO(MS) NO. ‘ \ On deputation in
Priyalal M. 25.05.1979 | BA., LLB. as an dated | 160/2017/Law, | 05.01.2018 | 05.01.2018 | 31.05.2039 |the ADR Centre, |
. Advocate - 28.12.2017 - ‘ Alappuzha -
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-[StN ; i Date of  Qualification Advice. Appo‘intment‘ Date of Date of Date of
| © Name& Designation Birth ' ) ' Date |Order No.&Date Entq{ n eqry in Law Retirement Remafks.
o  |Educational| ‘Special | Service Dept |
L I 3 7 5 6 7 8 9 11 12
LL.B., MA
(Economics
), MA
(Ph)'.loni%ph-y. RIA(T39 | 56Ms) NO. o
48 |Gayathri M.M. 16.05.1975 | (History), Ac(i‘)’“gtoﬁ“ SOMTIGW. | 158/2017/Law, | 06.02.2008 | 01.01.2018 | 31.05:2031
.I | V(Ecc?nEo":;wics T 28.11.2017 22'12'20175
& History), '
-1 UGC-NET,
M.Ed-
M.A.,
CLLM.,,
NET(Law),
, NET (Arab ‘ :
L . Culture & |SOM, Enrofied| St LS8 | GOMS) No. N
Dipin Roy S.L 30.05.1985 Islal:nic as an dated " 160/2017/Law, | 01.01.2018 - 01.01.2018 | 31.05.2045
. : SAtILII?r’mZ?; Advocate |0 070 5047 _'28.12.201? .
Bar
Examinatio
n
‘SOM, RIA(1)139 GO(MS) NO - ‘ On deputation in |-
: ' ' : ' : the O/o the
hilash V. NI78 | s Testfor Legal | dated 1522%1021;3‘137‘” 13.11.2008 | 05.01.2 . Director General
Assistants |28,11.2017] == '% of Prosecution
SOM, High ' _
urt Office ! . .
o B | cl::’orocegu;g,- ggﬁ(;,gse' GO(MS) NO. . o
Vimal Kumar 8. 20.03.1980 | - LLB District Office dated "1 157/2017/Law, | 10.06.2008 | 02.02.2018 -31.93.2036
| Manual, - .0 9017 22122017 | -
Account Test [=7 " 7% '
L),
8



- - Ho iy
Qualification ' . . Data of Date of
SL.N . . Date of : ' Advice Appointment . p Date of
° Name& Designation Birth - Date Order No.&Date gntrg in Entrg thaw Retirement Remarks
‘ | Educational|  Special ervice ep '
1 2 3 4 5 6 7 8 9 11 12
LEGAL ASSISTANT GRADE — |
LLB., .
L&:’”&)Njf SOM, Envolled | 22700132 | coms) No. |
1 |Riyasudeen S. 16.05.1990 | [P | asan dated | 160/2017/Law, | 05.01.2018 | 05.01.2018 | 31.05.2050
' Examinatio] Advocate |,g 000,71 28122017 .
n | ,
SOM, Type
writing |
Malayalam
(L), English
(H), Data ?gﬁg}ggg GO(MS)No. 158/ -
2 lJustin J.P. 30.05.1984 |B.Sc, LLB| -Entry and - ' [2017/Law, dated | 20.08.2007 | 01.01.2018 | 31.05.2040
dated
Office 28.11.2017 22.12.2017 ‘
" Automation, |<% '
Diploma in ,
Sanitary
Inspection
BAL, LLB, | SOM. Envotied| FALISE 1 gomsyno. |
3 |Geetha T. 04.07.1989 PO as an "I 180/2017/Law, | 01.01.2018 | 01.01.2018 31.07.2049
LL.M. Advocate |, dated 28.12.2017 - -
o 28-11'2017. . e
| BAL, LL.B. |SOM, Enrofled ?gﬁ(;,gs\? GO(MS) NO, ' - |
4 |Jeevan D. 05.12.1986 |LL.M., NET as an dated ' 160/2017/Law, | 10.01.2018 | 10.01.2018 | 31.12.2046
- {Law) Advocate 28.11.2017 28.12.2017 -

Page 9




—
SIA » Date of - Qualification. Advice | Appointment Date of Date of Date of '
o Named Designatloq " Birth Date |Order No.8Date _gntn[ in Entrgrm Law Retirement Remarks
Educational|  Special ook ervice ept
1 2 3 4 5 3 7 8 9 11 12
- . RIA(1)139
5 | Jessy P M.Com., S6117IGW, | Soims) NO. '
yP. 20051979 | “[[ B SOM MTIGW, | 15812017/Law, | 19.12.2005 01.01.2018 | 31.05.2035
B s oot7| 22122017
_ | o AL |SOM Enrolied ?Aﬁ‘;,gﬁa GO(MS) NO. -
6 |Rajalekshmy LR. | 07.05.1985 |, |5 |\ a| 383N MTIGW.| 460/2017/Law, | 04.01.2018 | 04.01.2018 | 31.05.2045
- : Adyocate 28:11.20171 28.12.2017
- !
: . : RIA(1)139 .
| GOMS) NO. | - |
7 [Noby M. Joseph | 11.07.1078 | LB [MOP ACEUH SB/17IGW, | 1572017/ aw, | 12.06.2008 | 06.01:2018 | 31.07.2034
- M. SOM. e ogr7! 22122017 | -
| ‘ SAL LB, |SOM. Enrolied RIAISS | GOMS) No. : |
8 (Lavannya Nair G. M. | 10.05.1983 |\ 'yi DoAl 2580 1 ated 160/2017/Law, | 04.01.2018 | 04.01.2018 | 31.05.2043
: e Advocate  ing 142017 ©28.12.2017
SOM, MOP, | o .
g _ ' ‘ Account Test ?éﬁ(.; }ég\? GO(MS) NO. » . ,
Ganga Devi B. 26.05.1970 | BA., LL.B. | (L), Enrolled | >4 oy | 157/2017/Law, | 03.03.2008 05.01.3018 31.05.2026
' as an 28.11.2017 22122017 - ‘ :
Advocale o .
|
' | SOM. Enroied | RIAU139 1 Gogus) No. o
10 , 56/17/GW -
Sobha Rani S.R. | 30.05.1978 | BA, LLB. as an N7IGW. | 160/2017/Law, | 01.01.2018 01.01.2018 .| 31.05.2038
: Advocate |, 112017 28.12.2017
Page 10
- - .
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L4 Ead D 2
o " Date of Qualification ) Advice Appointment ” g atte gf En:)at_e ?.faw Date ﬁf Rem arks
Name3 Designation Birth Date [Order No.&Date] o oy N |Entryin Retirement
Educational Special : Sew'ce A Dept '
3 4 5 6 7 8 9 11 12
SOM, Type
M.Com writing. ?‘;ﬁgfgg\? GO(MS) NO. | |
20.05.1979 'LL ) | Malayafam dated "| 158/2017/Law, | 26.02.2007 | 01.01.2018 | 31.05.2035
T [(L&H), English |, ¢3'50. | 22.12.2017
(L&H) A1
B.A, LLB.,
LLM :
Y SOM,
P'G'aDi'ﬁlom Typewriting ‘ ,
: _ Communic | ENglish (L&H), RIA(1)139 GO(MS) NO. On dﬁiqulgatioz Iin
bdul Rassak K.P. | 17.03.1877 | ~afion, | UPlomam |S6MTIGW.: yeho017n o | 10.01.2018 | 10.01.2018 | 31.03.2037 | the KAT. Addl
Abau P.G.Dipiom| Sanitary dated 28.12.2017 ' Bench,
: -3.Liplo Inspector, |28.11.2017 e Ernakulam
a in Public
: . Enrofled as an
Relation & Advocate
Manageme
nt
SOM, | |
Typewriting | RIA(1)139 .
: English (L&H), | 58/17/Gw. | ,GOMS) NO. '
03.05.1¢70 ;| B.A, LL.B. 158/2017/Law, | 22.09.2007 | 01.01.2018 | 31.05.2026
Malayalam dated 22 12.2017 ,
. (L), Certificate |28.11.2017 e '
l in MS Office ‘ '
L SOM, Envolied | (1138 | coqus) o o -
Sarath A. S | 30.05.1987 | LLB as an dateq || 160/2017/Law, | 01.01.2018 | 01.01.2018 | 31.05.2047
. 8. ! ' ) ated | . '
: Advocate 28.11.2047| = 28.12.2017 ,

Page 11




R
"9 {Raagesh PR.

o —— _ _ - .

81y Qualification . L Date of Date of '
Name8 Desi : Date of Adyvice Appointment . . ~ Date of
o Ignation Birth , Date Order No.&Date gntq n E_ntrg lntLaw Retirement - Remarks
Educational|  Special ervice ep
1 2 3 4 5 6 7 B 9 11 12
© SOM,
Department
o RIA(1)139
18 | a e ‘ - Test for Legal GO(MS)No.158/
5 |Ajith Kumar K. 19.05.1972 Bﬁ°§“ Assistant, Type 55’(11;;%""- 2017/Law, dated| 12.03.2008 | 01.01.2018 | 31.05.2028
' B | writing English | g 5 9017| 22122017 |
(L&H), A
Malayatam (L)
- RIA(1)139 | | .
16 SOM, Enrolled GO(MS) NO.
Deepthy P.R 01.05.1987 | BAL 1B+ 7 asan 56/17/GW, | 16072017/Law, | 01.01.2018 | 01012018 | 30.04.2047
_ Advocate  |5g 14 2017 28.12.2017
_ MOP, Account| RIA(1)139
17 op, GO(MS) NO.
Suras | 20051975 | BA.LLB. | 1eSt(L), SOM.|56/17/IGW.: 457/2017/Law, | 22.02.2007 | 08.01.2018 | 31.05.2031
. Enrolled as an| dated 59 12 2047
Advocate |28.11.2017 e
' ' RIA(1)139 )
18 : ‘ M.Sc., |SOM, Enrolled GO(MS) NO.
Abhilash S.L. 15051982 | B.Ed., asan | 204TOW.| 30p018Maw, | 01032018 | 01.03.2018 | 31.05.2042
LL.B. Advocate 28112017 26.02.2018 | .
| | SOM, MOP, ?gﬁ‘;}é\?’fs GO(MS) NO. | , On other duty in
18.12.1979 | BA,LLB. | Account Test | 20 1o | 157/2017/Law, | 21.04.2007 | 18.01.2018 31.12.2035 | the Law Wing,
: O | 9ny| 22122017 New Defhi
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.

Date of

28.11.2017

. _' Qualification _p Date of
SILN . . Date of _ . Advice | Appointment |. ‘ Date of
o Named Des:gnatloq . Birth S Date |Order No.&Date E"tnf in Entry In !.aw Retirement Remarks
_ ; Educational| = Special Service Dept :
3 2 3 4 5 6 7 8 9 1 12
BAL LLB, |SOM, Enrolied S/ACD139 | = GOMS) | e .
20 |Radhu T.V. 05.04.1987 |LLM. NET|. asan + (No. ' 05.03.2018 | 05.03.2018 | 30.04.2047
o . (Law) Advocate dated dated )
28.11.2017| 26.02.2018 ' S
SOM, Account| -~ _ -
o R P——
21 |Jayalekshmi S. 06.03.1976 | BA, LLB. . *12017/Law, dated| 25.02.2005 | 03.01.2018 | 31.03.2032
. , : © 1 English (H), dated 22 12 9017 .
: ' Malayaiam |28.11.2017 o
(L), DTP
Sc. S ' _ .
1 i | 30041977 E"-S-CC-, | Typg‘%jng Séﬁ(;’gaa 1?3%187)/&% 16.06.2007 | 01.01.2018 | 30.04.2033°
-22 |Jayalekshmi G. 04. B.Ed. SET, |English (L&H),| dated | 15220177.aW. | 15.06. 0101, 04.
g LLB. ' |Malayalam (L) |28.11.2017| 2212
‘ | | RIA(1)139 , ]
. } . - GO(MS) NO, | . On deputation as
o3 [Jainath Ramji 25051974 | LB | SOM. MOP, SONTIGW. | 15712017/Law, | 14.12.2005 | 12.01,2018 | 31.05.2030 |Secretary, TLSC,
-~ |Adhithya K.P.- : 22.12.2017 - Adoor
s 28.11.2017 :
| 8.Gom, Ba| Som MOP. | ZECITER | . o) N . |
24 |Krishna Kumar P.V. | 15.04.1974 |5-%%M:. BA ¢ panchayath | S8/T7/GW, 1 o001 71Law, | 09.07.2009 | 05.04.2018 | 30.04.2030
| LLB Test dated 22.12.2017 | -
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Page

sIN|l.. . ‘ Date of - Qualification e . Date of Date of -
Name& Desiqnati ate of Advice | Appointment | : Date of
° esignat ‘_m Birth T _ Date |Order No.&Date Entry in Entr% In Law} petirement Remarks
" |Educational| . Special Service ept ‘ ‘
L 2 3 4 5 6 7 8 9 11 12
| SOM,
Typewriting
English (L&H),
Malayalam
(L&H), Hindi
(L), Short L o
o6 [ N Hand English sRéﬁ(;/)é?/\? " GO(MS) NO. \ .
5 |Anil N. | 05.056.1979 B.A;, LLB.| (L), Short dated | 158/2017/Law, | 18.02.2008 | 01.01.2018 31.05.2035
‘ Hand 105 ogy7| 22122007 1 -
Malayalam T
(L&H),
Computer
Word
Processing
(L&H)
‘ - RIAM139 )\ zoms) NO. ' On deputati
) . putation as
26 |Jayachandran C.N. | 05.05.1971 | BA LL-B. som  |SBMTIGW.| oipnigiaw, | 01.12.1997 | 01.032018 | 31.05.2027 |Secretary, TLSC,
| ' LLM. dated | “5612 2018 - Chirayinkeezhu |
28112017 0% |
' 07 |ra B Gom | Account Test SRE!ﬁ(;I)éS\? - GO(MS) NO. : A On deputation as
| Raj‘an V.. 25.04.1976 i_L B ’ (L), Revenue dated '1.31/2018/Law, | 28.02.2006 - 27.03.2018 .| 30.04.2032 |Secretary, TLSC,
’ : . Test , SOM . 26.02.2018 ' , " Kozhikkode
i 28.11.2017
. , . ' Eéﬁ(;f)cl\?\? GO(MS)NO. | . : On deputation as
| 28 -|Harilal D. 31.05.1975 | BA LL.B. SOM dated | 32/2018/Law, | 20.08.2001 01.03.2018 | 31.05.2031 |Secretary, TLSC,
28.11.2017 26.02.2018 : Karunagappally
14 -




- .. ’ L ‘ - ”
Qualification | | Date of Dateof | i
SLN : . Date of : Advice | Appointment | - .| Date of R k
o |Names Designation Birth Date |Order No.&Date I;ntrg in Entrg thaw Retirement emarks
: 7 - |Educational Special 1. ervice ept. :
1 2 3 4 5 G 7 8 9 1 12
Appointed in
- _ Gcﬁgﬁs) . GO(RYNo.- | . o Supernumerary
) . : ' - : t of Legal
29 [Salman S 11011989 | B4 [080 som | 7anotan | 149820200aW, [ 4 51 2018 | 04.01.2018 | 31.01.2040 | POSIOTLEGEL
: : - AW, Dated | o0 . e | 11L& regutarised
06.06.2014 , w.e.f. 04/01/2018
{ .
- o RIAISY | 5omms) NO. | : , -
30 {Joshymon K.G. 27.05.1982 | oM som  |POTIOW. | 16012017/Law, | 20.03.2017 | 10.01.2018 | 31.05.2042
i  |osfis0r| 28122017 .
: ) RIA{1)139
. BA., LL.B., | SOM Enrolied GO(MS) No. |
3y |Rindiya Chandran | 51 06 1980 | LM, | asan POIITIGW.| 16012017/Law, | 17.01.2018 | 17.01.2018 | 31.05.2040 | Left Department
: NET(Law.) Advocate 28.11.2017 . 28122017 ‘ :
| . | o RIANI30 | e g, | o
32 |Anilkumar R’ 26.05.1979 | BALLB. | som . |%007OW. | 456/2017/Law, | 11.01.2010 | 03.01.2018 | 31.05.2035
| : . log 11.2017| 24122017 :
_ : RIA(1)139 GO(MS) NO ‘ - .
. - ! : ; deputation in
33 |Baiju S. 23.01.1973 | BA,LLB. | som  {°O17IGW.1 45815017/Law, | 16.05.2005 1 31.01.2029 | On SeRUEtOn
| | . 28.11.2017| *%212:2017
SOM, | ‘
Advance in : ‘ |
| Beom. | Computer | SAUM3S T Gomms) No. !
34 |Alice K.P. 10.06.1879 | °\1°0" | Software | ®/IT'OW. i 45812017/ aw, | 30.06.2006 | 01.01.2018 | 31.05.2035

Technology, : 22.12.2017
| Typewriting 28-11:2017
| (L&H) |
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. , Quatification o . Date of Date of ‘
‘SLLN . Date of . _ Advice Appointment e ] Date of -
o |Named Designation | " piry, : — 1 "Date |OrderNo.&Date| Sntyin |Entryinlaw| poyiremene | Remarks
- , Educational Special A ‘ Service . Dept
1 i 3 3 5 5 7 8 9 1 12
_ . . ' RI/L\'.I(1)139 GO(MS) NO. , . ' ‘ ‘
35 |Syamkumar GR. | 12051977 | MALLB. |  som . | P0ENL 472018/aw, | 23.022000 | 28032018 | 31.05:2033
. p sled 1g|  2603.2018 | '
: B.Com.. 1} RIA(1)139 \
- . LLB, | GOMS)NO. | .- - -
36 |AshaR.S. 01.03.1978 | Digloma in ansom SOM7IGW. | 472018/Law, | 26.08.2002 | 05.04.2018 | 26.02.2034
‘ ‘ %nr"n:;:g;a " 105.03.2018 26.03.2018 : - :
- BAL LB, |SOM. Enrolled| IATI139 | Gouis) No. ol
37 |Aneezia Azzez N. | 25.10.1986 |27 =22 | . asan /| 64/2018/Law, | 09.05.2018 09.05.2018 | 31.10.2046
LL.M., DCA Ad dated A ‘
‘ | . vocate |44 04 2018 05.05.2018 ‘ - ‘
o BAL (LB, |SOM, Enrolled ?éﬁ(;lg\?\? GOMS) NO. |
38 |Abhishek B.S. 25.05.1988 |BAL LLB. T agan | 7a12018/Law, - | 05.06.2018 | 05.06.2018 | 31.05.2048.
LLM. DCA|  pGvocate | 9204 | 26052018
' 05.03.2018] 2%
- 1
V. Hari Nair,
Law Secretary
Forwarded by order, : .
Section Officer
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